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CCP No. 332/00060/2014 
O .A .N o , 486/2012

H o n ’ble Sri N avneet Kum ar, M em ber fJ)
H on’ble Ms. Javati Chandra. M em ber (A)

In support o f  call given by B ar Council o f  U.P. due to 
brutal m urder o f  an advocate in 9*'̂  A D J/A llahabad, the law yers o f 
CA T Bar Association has resolved to abstain from  judicial work for 
today, L is to n  19.3.2015
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M em ber (A)
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M em ber (J)

CCP No.332/ 00060/2014 
O.A. No. 486/2012

Hon’ble Sri Navneet Kumar, MGJ)
Hon’ble Ms. Javati Chandra , M(A)

App: Sri Dharmendra Awasthi 
Res: None

Learned counsel for applicant fairly submitted at bar 
that applicant is not interested to press the contempt petition. 
Accordingly, the CCP is dismissed.
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